Declaration of Assets and Liabilities
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give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.
{Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. | Deseription Seif Spouse Dependant-1 | Dependant-2 | Dependant-3
No. mm‘ggl Name lh‘n_- Etc. Name |
Wl 5200007 1L | NIk NiL
(i) | Deposits in
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companies should be given. :

* Pependant here means a person substantially dependent on the income of the

employee.
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B.  Details of Immovable assets
[Note: Properties in jolnt ownership indicating the extent of joint ownership will
also have to b_glndtuteﬂ]

Sr. Description Seif Sp Dependant-1 | Dependant-2 Dependant-3
Mo Name(S) Name MName Etc. Name
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(2) 1 give herein below the details of my fiabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate detalls for each item)

Sr. | Description Name & aadress of Bank / Amount outstanding as
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- Department (5)
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dealing with supptly of
electricity Ny L Ny L
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d) dues to departments . %
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se) vldues tohdepartments & o
ealing with government

transport (ingludlng ML Ni L

aircraft and helicopters)
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(F) Other dues, If any 1\\; he N\! L

(6) | (i) Income Tax including S8 Many Yeg

surcharge [Also indicate 8 * L3

the assessment year upto | 2O 25-2 6 T\\ VL
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(ii) Wealth Tax [Also . i

indicate the assessment NV L L L E

year upto which Weaith
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(li) Sales Tax [Only in &
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(iv) Property Tax NiL N1 L

C.  Personal Detail
cee/cPr/PRAN No. - [PTSJBLA 195 'l

Gender :- E (M/F)

[0 o[\ 19 [FI3 | commmm
. 2 (A/B/C)
Cadre ta - - -

{Full Name e.g.E%.A.s.-Sihar Administrative Smté‘

B.5.5.- Bihar Secretarlat Service etc.)
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I hereby declare that the above details are true to the best of my
knowiedge and belief,

Date of Birth -

Signature MM ....... W/L.\:q _;’-:
Name of Employee: Lq&e\“\&“\ﬂ*‘ ‘kq da\

Place:.?ﬁ.'\ibs.-l. Destgnation:?ﬁ'gygljgrﬁn %Mﬂ\"t

Dateﬁ?ﬂ.\ﬂ')r\:l“é: Department:B.\?!ﬂtc.\)-‘.&\\u\h.%&x\m\?Q Tayna
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.
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